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Central Administrative Tribunal

Principal Bench

O.A. No. 2109 of 1999

A

New Delhi , dated this the 13th December,

HON'BLE MR. S.R. AD 1GE, V ICE CHAIRMAN (A)
HON'BLE DR. A. VEDAVALLI , MEMBER (J)

Hd. Const. Prem Raj No. 7084/DAP
Now 272E,
S/o Shri Jogi Ram,
R/o House No. 315, Bagh Kade Khan,
K i shan GanJ, DeIh i . App

2000

I i can t

(By Advocate: Shri N.S. Bhatnagar)

Versus

1 . Union of India through
the Additional Dy. Commissioner of Pol ice,
East District,
ShaI imar Park,
Near Swarn Cinema,
DsIh i . i

Shri Desh Bandu,
Inspector/Add!. S.H.O.
P.S. Krishna Nagar,
Eas t District,
De1h i . Respondents

(None appeared)

ORDER fOrall

MR. S.R, ADIGE. VC (

Shri Bhatnagar states that appl icant has

unfortunate1y expired and prays for permission to

Wi thdraw the O.A. The O.A. is dismissed as

w i thdrawn.

/j- ' '
(Dr. A. Vedava Mi)

Member (J)

'gk'

(S.R. Adi^e)
V i ce Cha i rman (A)

i-


